41 Written Answers

CAR PRODUCTION By M/S AGARWALA

*321 SHRI A L N PRASAD Wil the
Minister of INDUSTRIAL DEVELOPMENT /

Tﬁ'ﬂ'}ﬁ'ﬁ’? fﬁﬂﬂ' ﬂ'éﬂ' be pleased to statc

(1) whether 1t 15 a fact that Goveinment
have permitted Messis Agarwala to set up
a plant for the manufictute of passcnger
cais,

(b) whether 1t 15 a fact that no industiial
hicence 15 required for the said project

(c) what will be the nnual production
capacity of this project and

(d) whether this projcct 15 1n addition to
the two automobile factoties for which let
ters of wtent hase ahcidy been 1ssued

THE MINISTER Ol INDUSTRIAL DE

VELOPMEN !, =it famis weft

(SHRT MOINUI HAQUE CHOUDHURY)
(@) Yoo Sir A letter of intent for the grant
of a registranon ceruficite has been granted
to Shrt P C Agarwala Hisar  for the
estiblishment of a new umt at Tartdabad
for the minufwctne of passenger cars

(h) Yoo Su
(¢) 1000 Cars pa annum
d) Yos Sir

DOowWNGRADATION ©oF  PosIs Ol S11NOGRA
PHERS UNDER CHIIF ENGINIIR (COVSTRI ¢

TION) INORTIILRN RArrwiy
%322 SHRI D THEFNGARI  Will the
Munister of RAILWAYS/ ¥ ®&l  be

pleased to state

(a) whether 1t 15 a fact that some posts of
Stenogiaphers 1n the Giide of Ry 210—425
under the Chicf Engmmca  (Construction)
Northern Railway  were downgradad  after
the 30th October 1965 for want of sclected
stenogiaphers

(b) 1if so whether anv sclection his ever
Heen made for the posts of Stenographers
Computers and Accountints by the above
Organisation 1f not the reasons theicfor
and

(c) whether any selections for the posts of
Stenogtaphers 1n that organissation at€ pro
posed to be made in the near futurc?

THE DEPUTY MINISTFR IN 1HI
MINISTRY OF RAILW \YS; 3 AT ®

IqHEY  (SHRI MOHD  SHAIL QURF

SHI) (1) No Sir

(h) and (¢) The requnemants of staff
under the Chief Engincar (Construction) are
mce by taking stiff from the open lne
Sclectons are hdd m o the opan lime no
sepuate selections are held m the Constiuc
tion Organsation

[2 \UGUST 1971]

|

to Questions 42

TRANSITR OF RALWAY STAEF IN MORADABAD

DiIvisioN
571 DR . B N ANIANI Will  the
Muister of RAILW {YS/%ﬂ' wat be

pleased to statc

{y whether 1t 15 a fact that the Superin
tendent of Police  Railways has recommend
ul the transter of two railway employees of
thel Moradabad Division, Northern Railway,
anc

(b) whethar 1t 15 also a tact that only one
emplovce has buen transferred on that com
plamt it so whit are the rcasons theiefor?

rHE DEPUIY MINISTER IN IHE
MINISIRY OF RAILWAYS/¥T  Hat™w
®§ I (SHRI MOHD SHAII
QURESHI) (1) Yes Sir

(b) Only one of the two employces 1ecom
mended  has been tiansfeired as hie was re
ported o be mmvobied m 1 case of robbery
The other employee has not been transfer
1ed as the report agamst him was that he
was cngaged 1n collection of umon funds
wnd nstigation of subordinate staff This
cmployee 15 an office beater of a recognised
union and collcction of union funds cannot
be consuidered 1~ an offence  As regaids the
mstication of «Lff the report was not clear
ind the matter has been 1efared back to
the DIG Railway Police for (laiification

SCINHIFIG ANATY SIS oL Inapings or 1100ps

572 SHRI B G PATTANAYAR Wil
the Mimistar of IRRIGATION  AND
rowlr/famg wR fagd wat  be

pleased to stite

(a) whether 1 suentific analysis of the in
cadence of floods m the various regions of
the country has been undutaken by Govern
ment recently

(b) 1f so, thc findings thereof and

(e* the action tahen by Government on
these findings?

THE DEPU1Y MINISTFR Ol JRRIGA
110N AND POWERfamnE #ix o

Hal (SHR1 BAI] NATH KUREEL)

(@) to (¢) The High Iael Commuttec on
floodd ippomtc ! by the Govanment of India
m 1097 made 1+ compichensive study of the
flood problent i the duffcuent 1eglons of the
country meisuies adopted and suggested 1n
the patt wnd the general hines on which the
flood problem could be tackled.

Lhe findings of the Commutlee were faid
on the table ¢+ the House 1n reply to Star
1cd Quest on No 88 on the 12th February,



